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Calles referred by C.G.B.S. Dispfa. 
nrtes to saf4arJunc Hospital 

4353. SHRI R. L. p. VERMA: Will 
the Minister of HEALlll AND FAMI-
LY WELFARE be pleased to state: 

(a) whether Government are aware 
that in the CGRS Wing Of the Safdar_ 
jung hospital. only patients haviDI 
reeommenciaticms or acquaintance 1: 



with the docton are atteoded to aDd 
other. either dO not let their tum 
or are limply PUt 011; 

(b) wbeG1er it ia ablo a fact that 
eues referred by the CGHS dispen .. 
Ariel to Satdarjun, Hospital are 
either d~oura,ed by the doctors 
there or are not properly examined 
with the result the patients have to 
face a great embarrassment in going 
to the hospital a,ain and again; 

(c) if 10" whether Government pro .. 
pole to make surprise checks periodi-
call,. to Nt the matters right; and 

(d) If not, what ,tepa are envisag.. 
eel to help the patients to get proper 
tftatment' 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEAL TIl AND 
FAMILY WELFARE (SHRI NIHAR 
RANJAN LASKAR): (a) and (b). 
Government ia not aware of any such 
eomJ>laint.. 

(c) Oecalllional surprised Vif;ils are 
made by the concerned authorities 

(d) Does not arise. 

Cuhlera aDd AallltaDt ClIhlera 01 
D.T.C. 

4354. SHlU EBRAHIM SULEIMAN 
SAlT: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state: 

(a) whether Government are aware 
of the discontentment among the staff 
of D. T.C. in category of Cashiers and 
Assistant Cashiers' . 

(b) whether recommendations of 
the Third Pay CommiSSiOn have not 
yet been implemented in case of 
Cashiers and Assistant Cashiers in 
D.T.C.; 

(e) if 10, how many persons are 
lderinl monetary losses 1D1his cate-
lOry sinc:e the presentation of Third 
Pay CommiBsion'. Beport; 

(d) the reuoraa for aot implemenL 
.. the rec-mnendatiODt 80 tar and 

I"~ w,._...... • . .. 
the atepI Govermaent Pl'- to .... 
teet the interelt of ... ea...,. ID 
D.T.C.; aad 

(e) the total Mtimated amount to 
be given to thee employees in the 
form of arrears and the time likely to 
be taken in this proce.? 

THE MINISTER OF STATE r~ 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH); 
(8) Yes, Sir. 

(b) Before the Third Pay Commis.. 
mon CUbiers and Assistant caahiers 
were.in the acales applicable to 
Senior Clerks and Junior Clerks plus 
apecial pay Re. 40 and Ra. 25 respec-
tively. Their pay was duly fixed 
according to Government rUles based 
on the recommendation eontained :an 
Third Pay Commission Report along_ 
with the pay of other employees 
w.c.t. 1-1-1973 in corresponding scale 
of this category plus special pay of 
Ra ~5 and Rs. 40 respectively. 

(c) No one is suft'ering monetary 
JOSs as their pay has alreany been 
fiXed in accordance with the rules 
conJequent to Third Pay Commission 
recommendations. 

(d) DOes not arise. as their pay hal 
already been fixed iR the rwbed 
scales. 

( e) Does not arise. 

MetUealJy deeaterorised casual 
laM ..... 

4355. SHRI S. A. DORA! SEBAS-
TIAN: Will the Minister of RAIL-
WA YS be pleased to state: 

(a) whether it is a fact that the 
Southern Railway Authorities are not 
implementing the Railway Board's 
directive with regard to alternative 
jobs fOr medically dec:ategorlaed 
casual labourers; 

(b) how many ca&eII are pending in 
thi8 category from um; 

(e) whether it is aJao the fact that 
larte Dumber of vaeaneiee haft been 




